2018 -
IN THE HIGH COURT AT CALCUTTA
- APPELLATE SIDE

No. 315 A ) | o | : 'II_'h:l:teLi,t Calcuttd,’ the_ 10th Jc_i_nu.dru,_' 2018

From Subhasrs Dasgupta
- ‘Registrar (Judicial Serv:ce],
' ;'3I-Iigh Court, Appellate Side,
Qa_lc_lm -

"To:. -
e 1) The Dlstrict Judge of all Districts
- includmg Andaman & Nicobar Islands
' 2) The Chief Judge, City Civil Court, Calcutta
3) The Chief Judge, City Sessions Court, Calcutta
~ 4) The Chief Judge, Presidency Small Causes Court Calcutta
'5) The Secretary, Judicial Department, Govt. of West Bengal
'6] Drrector, West Bengal Judicial Academy

Sub Fﬂlmg up of the post of Presidmg Officer in CGIT-cum Labour
Court Chandigarh—l & Bangalore, umler Mlmstry of Labour &
3 Em 103 ment Government of India. :

S _-Str, TR

Wlth reference to the subject captioned above, I am dlrected to inform that a- _'
"'vacancy c1rcular ‘being No. A-11016/1/2017-CLS-II dated 16 11.2017 and No.A-
11016/ 1/ 2017 CLS-II dated 28. 12.2017, alongw1th its enclosures (Annexure- III]

received from the Ministry of Labour & Employment Government of India, inviting

mlhngness for .ﬁlhng up of the pos_t of Pres.1d1ng Offjcer in Central Government
'Industrlal Trlbunal (CGIT)-cum-Labour Court' for !Chandigarh‘-I & - Bangalore
- respectlvely 1s bemg 'uploaded in. the Webs1te of the Hon’ble Court

(WWW calcuttahlghcourt IllC in) for information of the ofﬁcers of West Bengal Jud1e1a1'

N - Servme fulﬁlhng the eligibility criteria as ment1oned there1n

As such I am to request you to 1nform the el1g1b1e 3ud1c1a1 officers to Vlslt the sald. _.

G _‘webs1te an d.download the content and, if Wllllng, to forward their ﬁlled in apphcatlon

| [1n prescrlbed proforma) alongw1th requ1s1tes as sought for to reach the Hon’ble Court

on or before 15.01.2018 for further necessary actmn in the matter at this end.

Yours faithfully,

Re 1strar Judici l ervice
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No. A-11016/1/2017-CLS-T] g?f?r‘?e;j %:: L.D. Registrar Genaral -
P i Government of India #igh Court, Appeiiato Ssde Celautte "
erustry of Labour & Employment .
okok Rk ‘

Shram Shaktl Bhawan, Raf‘ i-Marg,
L a New Delhi — 110001
o ER Datecl theig December, 2017
To,
The Registrar General
All ngh Courts

o ,'sub: Filling up the post of Presrdmg Offlcer of Centra! Government
. Industrial Tribunal-cum-Labour Court, Bangalore -regarding.

I am dlrected to say that the. post of PreSIdmg Ofﬂcer of Centrai Government
- Industrial Tribunal-cum- -Labour Court (CGlT-cum LC) ‘at Bangalore is to be filled up

o shortiy in terms of provisions of. The Tnbunat Appellate Tribunal and other
' -Authonhes (Qualifi catlons, Experience, and other Condltions of Service of Members)

_ "' Rules, 2017. A copy of Notification of. the said rules e, No G S.R..514 (E), dated
}'_..0_17-66 201? is enclesed as Annexure-l' :

R 'a"'ccerding o these prowssons, a person sheil not be qualzfied for appomtment
o as Presadmg Ofﬁcer, unfess he/she- : :

(a) ss, orhas. been, ar 15 qualtﬁed to. be, ,_3 Judge of & ngh Court ‘oF

(b) he"-hasl -'-ffor"'a; peried of noti

] :_;than three«years, beEn a !:str:ct Judge or
- an-.AddmonalifDlstnct Judge,\ : : -

o

(c) isa persor: ef ablhty, mtegr!ty and standmg; and havmg spec1a1 knowledge L
of,~ and - professnonal experience of not less tharn twenty years in
. egonomics, busingss, commerce law, -finance, management, industry,
. public affanrs, admtmstratlon labour -refations, industrial disputes or any
- other matter whzch in the opinion of the Centra! Government is useful to
 the! Industnal Trlbunal ' S ‘

3 o The- terms and condttnons ef presndlng oﬁ" icers 50 appolnted WIH be as per
Rules mdlcated under para 1 above o

Contd.pi2.




Lk 4 ‘Itis requested that @ pane} of names of apphcants who are willing to be
' mted -as Presrdmg Officer of CGIT-cum-LC at Bangalore and fulfill the eligibility

itions as_per Notrﬁcetlen No. G:5.R. 514 (E), dated 01.06. 2017, may pEease be
to thls Ministry wnthm a pened ‘of one month from- the date of issue of this

o 5 A set of three (03) proformae (Annexure-II, III & IV) are to be appended
:":Wlfh each apphcation A check-list (copy placed at Annexure-II regarding the
. 'decuments/copres enclosed may be sent with each apphcatlon The Bio-Data of each
- of the officers may. be furnished in the proforma placed at Annexure-III to be
filled in- by the: concerned officer and attested by the concerned Re istrar

.'Genera! “The nomination of each of the officers may be forwarded ‘along with an

L abstract of ACRs (if appiicable to the officer) of the ‘last five years duly certified in
- - the proforma piaced at Annexure-1V, along w;th the ACR doss:ers and vigilance
T __ciearance (if apphcab{e to the officer).

o 6 R L 4 requested that a panel of names of judicial off‘cers who. fulfill the

R ",requtrements as mentioned above and are willing to take up the. assignment on
- terms and conditions mentioned in thé enclosed Rules (Annexure-I) may please be -
= '_—-furrushed to this Mlmstry alcmg with the proformae (Annexure -1, I & IV)

. ) '7.'5' " Nommatxons wnth complete profermae and ‘verified copres ef ACR dossxers (if |
- .applecable) wri! only be entertained by the M:nrstry

8."7'? That th:s Clrcu!ar may be given wu:!e publ1c1ty se that sufF cnently {arge
' number of cand;dates app!y for the post. o : _

Yours faithfully,

: : (Ajay Malik) -
ST Under Secretary to the chernment of Indra
Cepy tor - : :

1. ',‘Mmrstry of Law and Justlce Department of Lega! Affairs, Shastn Bhawan '

- New Delhi with.the request that a‘panel of names of Judicial Officers (retired

o ~orserving) who are wﬂimg to be appomted to the post of the Presnclmg Officer
©oof the CGIT-cum LC, Bangalore may kindly be forwarded to-this- Mrmstry '

o : 2. Al Dy. Chief Labour Commissioners (C) with the request to take: up the
7 “matter with the. Regsstrars of the H]gh Courts concerned for wn:le pub[icrty of

”thec:rcular : R S N -
;.__-',,'E“nér Annexure-l i, m&w | ' < Q@ﬁh

s S - (Ajay Malik)
Under Secretary to the Government of Ind:a




'Annexure-IIT
Profarma for Bm data

(to be filled by the ]udlc;ai oﬁ" cer concerned)

| 1Name (m Ful[)

T3 [Dawe of it

) 3, [ Educational Q'ué-lifica:t'ion,

4. | Particulars of Service in brief with dates of |
= | each appointment held from the level of
'_Adciitlonai District Judge or equwalent post

: (In C/)rono/og/ca/ Order)

o B '(N_Qte: =Expenenc'e'w1th ‘regard_tc Labour
_matters may be specifically mentioned)

e 5 ‘Details. | Name of the last/current post A

i Mhate of appointment to
| TesPect | astieurtent post

roflast/ Date of retlrement'

ceurrent
| post Scale of pay

L held Last pay- drawn

Y Address for. commumcation

7 F;ho-n'e'no.’. | (Ofﬁce) -
S (Residential) |

(Mobile) -

':_'”'.'-D:a"te:: L - . Ssignaturer

Place: - : o Narne:-




No. A-11016/1/2017-CLS-I1
: Government of India = .
~ Ministry of Labour & Employment
- : R T ‘

_ Shram Shaktj Bhawan, Rafi Marg,
Ne'g‘v Delhi — 110001
~ Dated thelb November, 2017

1. The Sec_‘rétafies in the Central Ministries/Departm.ehts -

2. The Chief Secretaries in all the States/UTs '

sub: Filling up the post of._Presi'ding Officer of Central GOVerﬁ_rﬁent
Industrial Tribunal-cum‘-Labour Court, Chandigarh-I

Sir,

-, Tam directed to say that the post of Presiding Officer of Central Government
Industrial Tribunal-cum-Labour Court (CGIT-cum-LC) at Chandigarh-1 to be filled up
chortly in terms of, provisions of The Tribunal, Appeliate Tribunal and other

- Authorities (Qualification, Experience, and other Conditions of Service of Members)
Rules, 2017. A copy of Notification of the said rules i.e. No. G.5.R. 514 (E), dated

L 01.06.2017 is enclosed as Annexuie-I.

e

2. "Ti’i_éffé}ms a’r‘i{fl*‘tf{in'dit‘rtm‘éwef»appgi-,nnneﬂt jgﬂﬁepp_stgi fj;@?idmé Officer in -

Pty

CGIT-cum-Labour Court will be as per Tribunal, Appe@!i.até Tribunal and other=-"=""=

: :'_Au_thor.ities (Qualification, Experience, and other conditions of service of Mgmbe-rs)
Rules, 2017 as notified vide G.S.R. 514 (E), dated 01.06.2017.

3. It is requestéd- that names of officers who are willing to be appointed as
" presiding Officer of CGIT-cum-LC at Chandigarh-1 and fulfill the eligibility conditions
as per Notification No. G.SR. 514 (E), dated 01,06.2017, may please be sent to this
~ Ministry within a period of one month from the date of issue of this letter. Details of
 each officer i three (03) proformae (Annexure-II, III & IV) is to be appended to
~each application. A check-list (copy placed at Annexure-II regarding the
 documents/copies enclosed may be sent with each application. The Bio-Data of each
- of the officers may be furnished in the proforma placer at Annexure-IIT to be
filled in by the concerned officer and attested by the Officer not below the rank
" of Deputy Secretary/Director. The nomination of e_éc_h_‘of the officers may be
. forwarded along with an abstract of ACRs (if applicable to the officer) of the last five
years duly certified in-the proforma placed at Annexure-1V, along with the ACR
dossiers and vigilance clearance (if applicable fo the officer). '

l.

T e
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IO 4 Itis reguested that a_parel of names_of Officers who fulfill the
e s __quurements, as mentioned _above and are wn!lmq to take up the
L;i -7 assignment on_terms and_ conditions_mentioned in the enciosed Rules

.(Annexure-l) may please be furmshed 1o this. Mmistrv along W1th the

) 5. Naminations With eomp!‘ete proformae and verified eopies of ACR dossiers (if
i app!ncable) onty will be entertained by the Ministry.

' | 0. This Circular may be given wide pub[IC[ty so that more and more people apply
for the post. :

Yours faithfully,

~ (Ajay Maltik)
Under Secretary to the Government of India
Tel No. 011-23753083

Copy tor

e e

'Mlnlstry of Law ‘and Justice; “Dep’artment ‘of - Leget -Affiirs; Shastrr-Bhawan,m NP ——
) . New Delhi with the request that & panel of names of Judicial Officers (retired '

‘ ' or serving) who are willing to be appointed to the post of the Presiding Officer

of the CGIT-cum -LC, Chand;garh-I may kindly be forwarded to this Ministry.

\ o 2. All Dy. Chief ‘Labour Commissioners (C) with . the request to take up the
g R ‘matier with the Registrars of the High Courts concemed for wide publicity of
the circular. :

“ o . Ench: Annexure], IT, IRV, : | AR @‘
J o L - T (Ajay Malik)
Under Secretary to the Government of India
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Annexure-I11

'PROFORMA FOR BIO-DATA
 (to be filled by the applicant)

Name (infull) T — —

. ‘,.Date of Birth &age f

-Oﬁ“ ce and RéSIdentlal address with teleph'on“e '
‘number, fax, e-mail, if any
Educational Quallﬁcatlon (graduatlon and onwards)

5. |Examination ' Umve-rsnty " TYearin which Division
: ' passed |

... -'ﬂ'_'-Ser'\'/i:ée to which the applicant belongs/belonged
F'w ..l (with cadre, . batch, and name of the Cadre .
- 1. -'_Controllmg Authority), if applicable: e e e I

7. |'In case of serving officers

i Date of Joining Service

“Hi. | Present Designation

iii, | Seale of Pay and Basic Pay

iv. | Date of Superannuation

8 _ Tn case of retired dfﬁcers

L i, | Date of superannuation

", | Last post held

il | Last pay scale




.| Relevant experience [Minimum 20 years in the areas of ecohomics business, 'c':o"mmerce _'
o law, finance, accountancy, mahagement, industry, public affairs, admlmstratlon (ln '
- *l:descending order of chronoclogy) in case of non-judicial officers. '

- the Organisation ,

Position he!d | Name and address of |

Pe_rnod Nature of work | .
(F‘rorﬁ—-To) ‘ handled

‘| Any other écco.mpIrish'ments/i'nformatidn, the
- {'candidate may like'to furnish

[ Does the candidate have more.than one living -

YesNg
| spouse? Ty

e ot S

Does the candidate attract any of the
| disqualification criteria listed in the vacancy
circular?

Yes/No -
(if yes please give details)

i3

State of health

14

enclosed?

Are copies of bést five judgements/other |
judicial orders passed by the candidate |

Details of office in whlch the jast Fve ACRs

will be available: including details of last

| employer (in case of retired officials):

Date:

Place

Signgture;

Place




